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Civil Appeal No('s) . 6725/ 2009
SWADHI N KUMAR MAHARANA & ORS. Appel | ant ('s)
VERSUS
MANAGEMENT OF EXECUTI VE ENG NEER Respondent ( s)

(with office report)
(For final disposal)

W TH

C.A. No. 6726/2009
(Wth appln.(s) for directions and O fice Report)

Date : 17/12/ 2014 These appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTICE MY. EQBAL
HON BLE MR JUSTI CE SHI VA KI RTI SI NGH

For Appell ant(s)

Vi noo Bhagat, Adv.
Rut wi k Panda, Adv.
Anshu Mali k, Adv.

Ashok Pani gr ahi, Adv.
Sant osh Kumar, Adv.
For Respondent (s)
Ashok Pani grahi, Adv.
Sant osh Kumar, Adv.
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UPON hearing the counsel the Court nmade the follow ng
ORDER

As prayed by | ear ned counsel appeari ng for
respondent-State, two weeks’ nore tine is allowed to inform
this Court as to whether the State is ready to nmake one tine
paymnent .
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List after two weeks.
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